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Gujarat Pollution Control Board 
Regional Office, Ankleshwar 

 
(Inspection Report) 

Name & address of industry M/s. Detox India Pvt. Ltd., Plot no. 7921-
22-23, GIDC Ankleshwar, Dist. Bharuch – 
PCB ID - 32798 

Date & time of inspection 02.08.2024 – 11:00 hrs. onwards 

Contacted Person Mr. Dharmendra Chothani – G.M.  

Observations:  
 
General: This unit is inspected with reference to Hon’ble NGT matter – 
Execution Application No. 01 of 2024 (WZ) (Earlier Original Application No.216 
of 2023(WZ) and with reference to HO instructions to verify compliance status 
of the unit. During inspection unit is found in operation. Unit has obtained CCA 
(AWH-113467) and is valid up to 29/03/2026.  
 
Air: Unit has provided Spray Dryer (2 nos.) attached with individual coal fired 
HAG and MCS, bag filter, ventury & rinsing scrubbers as APCMs. During 
inspection both HAG followed by both Spray Dryers with its respective APCMs 
are found in operation. pH of ventury & rinsing scrubber is observed @ 8 - 9 on 
pH strip. Unit has provided total 3 nos. of coal fired boilers (18.5 TPH and two 
nos. of 60 TPH) with individual ESP as APCMs. During inspection, one coal 
fired new boiler No. 3 (60 TPH) with respective APCM is found in operation. 
Unit is using lime dosing with coal as dry scrubber and during inspection lime 
dosing with coal is observed, however unit is instructed to furnish documentary 
details regarding lime dosing done with coal. Provided Online analyzer reading 
of boiler common stack is noted as PM-8.43 mg/Nm3, NOx-1.2 ppm, SO2-38.7 
ppm. One flue gas emission sample is collected from common stack attached 
with coal fired two nos. of boilers (60 TPH each).  
 
Water: Unit is receiving effluents from the member industries through tankers 
and collected w/w is pre-treated in primary ETP before feeding to MEE & spray 
dryer. Based on analysis report of received effluents, unit is directly sending 
high TDS containing effluent to spray dryer and low TDS & high COD 
containing effluent to MEE. Unit has provided dedicated storage tanks for MEE 
feed & spray dryer feed for the unloaded effluents from the tankers. Unit has 
provided ammonia/VOC stripper with all the 6 nos. of MEE plants. Unit has 
provided ETP consisting of P + S + T treatment units followed by RO plant and 
MVR for treatment of MEE condensate, cooling blow down & boiler blow down 
w/w. Generated sewage effluent is also treated in provide ETP. RO permeate 
is either reuse within premises or send to member units and RO reject is been 
send to MVR. During inspection one MEE, MVR, ETP and RO system is found 
in operation. Unit is having 16 u/g tanks (cap: 350 KL each) & 16 overhead 
tanks (cap: 450 KL each) for storage of effluent. At present out of 16 nos. of 
underground tanks unit has emptied 14 nos. of tanks and cleaning activity is 
being done. Unit has have given work order to SVNIT dated-09/07/2024 to 
inspect all the underground and above ground tanks for checking any 
leakages/seepages from the tanks. Following w/w samples are collected during 
inspection 1) w/w from spray dryer feed tank, 2) w/w sample from MEE feed 
tank and 3) RO permeate. Flow meter & PTZ camera is yet not installed at ZLD 
line hence they are instructed to install PTZ camera and connect it with 
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GPCB/CPCB servers. During inspection internal areas of the unit as well as 
nearby outside area of the unit are observed clean and dry. During the day 
before the inspection there was rain in Ankleshwar GIDC area and hence 
accumulation of rain runoff water is observed in internal storm water drains 
provided within unit premises, hence they are instructed to dispose the 
accumulated rain runoff water from the internal storm water drains. During 
inspection accumulated rain runoff water transfer from various collection pits 
provided in internal SWD to dedicated rain runoff storage above ground tank 
(450 KLD capacity) through fixed pumps and pipe lines system is observed 
going on. Provided manual control valve at the final outlet of storm water drain 
is found closed as well as the final collection pit of storm water drain (SWD) 
provided near the final outlet of SWD is found dry and discharge of any type of 
w/w from the unit is not observed during inspection. During inspection provided 
CCTV camera at main gate of the unit and at the final outlet of SWD is found 
not in operation hence they are instructed to make it operational immediately. 
Online pH meter and TOC meter is provided in collection pit of SWD outlet and 
during inspection readings are noted pH- 7.18, TOC-108.1 mg/l & COD-52.20 
mg/l. The same is connected with GPCB server are unit has been instructed to 
carry out calibration of the OCEMS regularly and submit the records of the 
same.  
 
Hazardous: Unit is having covered permanent shed with roof sheet, RCC 
flooring and leachate collection system for the storage of ETP sludge/MEE 
salt/Spray dryer salt and during inspection as per record 2714 MT of ETP 
sludge/MEE salt/ Spray dryer salt is found stored in this hazardous waste 
storage area. During inspection, any type of hazardous waste is not observed 
stored in open land or temporary shed and unit has provided leachate collection 
pit in sludge storage area with fixed pump and pipe line system for the transfer 
of w/w for treatment. As per record made available, unit has obtained 
membership of TSDF of BEIL Ankleshwar, SEPL Magnad, Bharuch, EIPL 
Surendranagar & SHESHI Saykha, Bharuch for disposal of landfill waste. @ 33 
KL of stripper solvent is found stored in provided storage tank. As per record 
made available unit has lastly sent 30.84 MT of stripper solvent to M/s. Shyam 
Enterprise (15715), Ankleshwar vide manifest no. 2615293, dated-02/08/2024. 
 
In continuation to the above compliances/status of earlier issued directions & 
its subsequent revocation orders are as follows:   
 
Point wise compliance / status of closure direction dated-11/08/2023 are 
as below: 
Point-1, 2, 3 & 4: During inspection internal areas of the unit as well as nearby 
outside area of the unit is observed clean and dry. Unit has constructed plinth 
protection of wall to prevent seepages/leakage of contaminated water from the 
unit premises to outside of the unit premises. Waste water ponding/lodging is 
not observed within unit premises as well as nearby outside of the unit hence 
w/w sample could not be collected.  
 
Point-5 & 6: During the day before the inspection there was rain in Ankleshwar 
GIDC area and hence accumulation of rain runoff water is observed in internal 
storm water drains provided within unit premises, hence they are instructed to 
dispose the accumulated rain runoff water from the internal storm water drains. 
During inspection accumulated rain runoff water transfer from various collection 
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pits provided in internal SWD to dedicated rain runoff storage above ground 
tank (450 KLD capacity) through fixed pumps and pipe lines system is observed 
going on. During inspection discharge of any kind of waste water is not 
observed from the outlet of internal storm water drain. 
    
Point-7, 8, 9, 16, 17, 20, 21, 22, 29 & 30: Provided manual control valve at the 
final outlet of storm water drain is found closed as well as the final collection pit 
of storm water drain (SWD) provided near the final outlet of SWD is found dry 
during inspection. During inspection internal areas of the unit are observed 
clean and dry hence no contaminated w/w is observed in open area within unit 
premises. During inspection discharge of any kind of w/w is not observed from 
the unit hence w/w sample could not be collected. 
  
Point-10, 11 & 12: The trucks are found parked within the unit premises and 
according to contacted person they have started manually brush cleaning of 
the Haz. Waste trucks for left over materials in trucks. During the day before 
the inspection there was rain in Ankleshwar GIDC area and hence rain runoff 
water is observed in GIDC storm water drain near C-pumping station however 
during inspection discharge of w/w from the unit is not observed. During 
inspection transferring of accumulated rain runoff from the GIDC storm water 
drain to sump of C-pumping station through provided pumps are observed 
going on.  
 
Point-13, 14, 15, 24, 25, 26 & 27: During inspection accumulated rain runoff 
water is observed in storm water drains provided within unit premises however 
discharge of w/w from the SWD outlet is not observed. Internal area of the unit 
is observed clean and dry & discharge of w/w from the main gate is not 
observed & contaminated w/w is not going to GIDC SWD near C-pumping 
station from this unit during inspection. During inspection rain runoff water is 
observed in GIDC storm water drain near C-pumping station and transferring 
of accumulated rain runoff from the GIDC storm water drain to sump of C-
pumping station through provided pumps are observed going on. 
  
Point-18: During inspection overall unit premises is found clean and dry, 
accumulation of contaminated water is not observed in open area near internal 
SWD.  
 
Point-19: Unit has provided CCTV cameras at various locations of the unit 
premises, specifically at the main gate of the unit as well as at the final outlet 
of internal SWD. According to contacted person they have facility for CCTV 
footage storage backup for last 20 days however during inspection provided 
CCTV camera at main gate of the unit and at the final outlet of SWD is found 
not in operation hence they are instructed to make it operational immediately 
and inform this office.   
 
Point-23: Online pH meter and TOC meter is provided in collection pit of SWD 
outlet and during inspection readings are noted pH- 7.18, TOC-108.1 mg/l & 
COD-52.20 mg/l. The same is connected with GPCB server are unit has been 
instructed to carry out calibration of the OCEMS regularly and submit the 
records of the same.   
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Point-28: During inspection provided both spray dryers with respective APCM 
and one MEE plant is in operation. Unit is having covered permanent shed with 
roof sheet and RCC flooring and leachate collection system for the storage of 
ETP sludge/MEE salt/Spray dryer salt and during inspection as per record 2714 
MT of ETP sludge/MEE salt/ Spray dryer salt is found stored in this storage 
area. As per mentioned in previous report, unit has disposed off entire quantity 
of the stored Haz. Waste in temporary storage sheds to TSDF sites and they 
have removed provided all the temporary storage sheds which was reported in 
previous inspection report of GPCB. During inspection, any type of Haz. Waste 
is not observed stored in open land or temporary shed as well as leachate is 
also not observed going outside from the stored hazardous waste in storage 
shed. As per record made available, unit has obtained membership of TSDF of 
BEIL Ankleshwar, SEPL Magnad, Bharuch, EIPL Surendranagar & SHESHI 
Saykha, Bharuch for disposal of landfill waste. 
 
Point-31: Unit is receiving effluents from the member industries through 
tankers and collected w/w is pre-treated in primary ETP before feeding to MEE 
& spray dryer. Based on analysis report of received effluents, unit is directly 
sending high TDS containing effluent to spray dryer and low TDS & high COD 
containing effluent to MEE. Unit has provided dedicated storage tanks for MEE 
feed & spray dryer feed for the unloaded effluents from the tankers. Unit has 
provided ammonia/VOC stripper with all the 6 nos. of MEE plants. Unit has 
provided ETP consisting of P + S + T treatment units followed by RO plant and 
MVR for treatment of MEE condensate, cooling blow down & boiler blow down 
w/w. Generated sewage effluent is also treated in provide ETP. RO permeate 
is either reuse within premises or send to member units and RO reject is been 
send to MVR. Spray dryer salt & MEE salt is send to TSDF site. During 
inspection discharge of w/w from the unit is not observed from the unit 
premises.  
 
Point-32: Unit has submitted short term and long term time bound action plant 
for the corrective actions with reference to closure order.  
 
Point wise compliance / status of trial revocation dated-20/09/2023 are as 
below: 
Point-1: During inspection no discharge of waste water is observed from the 
unit. Unit has also submitted notarized undertaking dated 28.08.2023 
mentioning unit shall follow all the conditions of CCA.   
 
Point-2: Unit has submitted short term and long term time bound action plan 
on 29/08/2023 and 08/09/2023 for the corrective actions with reference to 
closure directions.  
As per short term action plan:  

a. Unit has cleaned up all the internal SWD up to discharge point. 
b. Unit has done plinth PCC along the compound wall at plant gate and 

canteen area to prevent seepage of w/w.  
c. Pressure grouting is done in various locations where it was required.  
d. Temporary shed is removed as they have disposed off the stored haz. 

waste in bamboo tarpaulin sheds. 
e. Unit has replaced all the damaged roof sheets in MEE shed, Sludge 

storage shed, Spray dryer shed and coal storage area.  
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f. Unit has provided bund walls at various locations at i.e. MEE & ATFD 
area, Sludge storage area, UG tank farm area to prevent seepage of 
waste water in to SWD.    

As per long term action plan: 
a. Unit has obtained membership of TSDF of BEIL Ankleshwar, SEPL 

Magnad, Bharuch, EIPL Surendranagar & SHESHI Saykha, Bharuch for 
disposal of landfill waste. 

b. Out of 16 nos. of underground tanks unit has emptied 14 nos. of tanks. 
Unit has given work order to SVNIT dated-09/07/2024 to inspect the all 
underground and above ground tanks for leakages/seepages from the 
tanks.  

c. As informed, unit has identified the weak areas for water proofing plaster 
work and bitumen paint within internal SWD and they have provided 
water proofing plaster and bitumen paint within SWD where it was 
required.  

d. Unit has installed one CCTV camera at final discharge point of SWD. 
During inspection the same is not in operation hence they are instructed 
to make it operational. 

e. Unit has presently provided one above ground storage tank (450 KL) for 
the storage of contaminated rain water during monsoon season.  

f. Unit has provided leachate collection pit in sludge storage area with fixed 
pump and pipe line system for the transfer of w/w for treatment. 

g. Unit has provided covered shed for MEE feed tank.  
h. Unit has provided covered shed for PT filter press area. 
i. Unit has provided a drain with slope in ATFD area with collection pit and 

fixed pump & pipe line system for the transfer of w/w for treatment.  
j. Unit has constructed bund wall at unloading area to prevent 

contamination of rain water on road area.  
 

Point-3: Unit has provided facilities for the adequate storage and management 
of generated hazardous and other wastes including impervious flooring, closed 
shed and leachate collection facilities as per the provision of HOWMR-2016 
and system to channelize such leachate to in house treatment facility.  
 
Point-4: Unit has installed OCEMS for parameter pH and TOC at final storm 
water drain discharge pit to ensure compliance norms of discharge and 
connected with GPCB server. Flow meter & PTZ camera is yet not installed at 
ZLD line hence they are instructed to install PTZ camera and connect it with 
GPCB/CPCB servers. 
 
Point wise compliance / status of direction dated-30/04/2024 are as below: 
Point-1: Unit has provided online TOC & pH meter at the final outlet of SWD 
with analyzer and connected with GPCB server. 
   
Point-2: Unit is having 16 u/g tanks (cap: 350 KL each) & 16 overhead tanks 
(cap: 450 KL each) and they have given work order to SVNIT dated-09/07/2024 
to inspect all the underground and above ground tanks for leakages/seepages 
from the tanks. 
 
Point-3: Unit has provided covered permanent shed with roof sheet and RCC 
flooring and leachate collection system for the storage of ETP sludge/MEE 
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salt/Spray dryer salt and during inspection as per record 2714 MT of ETP 
sludge/MEE salt/ Spray dryer salt is found stored in this storage area. 
 
Point-4: Unit has provided a drain with slope in ATFD area with collection pit 
and fixed pump & pipe line system for the transfer of w/w for treatment. During 
inspection improved housekeeping is observed within MEE & ATFD area. 
  
Point-5: During inspection colorless & neutral rain water is found accumulated 
in chemical storage tank farm area.    
 
Point-6: Unit has replaced the gas cylinder with gas having valid calibration 
certificate. Installation work for common flue gas desulphurization unit 
(scrubber system) with coal fired both boilers (60 TPH each) is observed going 
on hence they are instructed to complete the installation work for the same and 
make it operational.  
 
Point-7: During inspection fume is not observed within sludge (ETP 
sludge/MEE salt/Spray dryer salt) storage area.  
 
Point-8: Unit has provided water sprinklers in coal storage area and covered 
the conveyor belt to prevent fugitive dust emission.  
 
Compliances of other points of this order are as bellow. 
 
Point-1: Unit has given work order to SVNIT dated-09/07/2024 to inspect the 
structure stability of all underground and above ground tanks for 
leakages/seepages from the tanks. Unit has also carried out ground water 
analysis from the provided piezometric well at north east side and south east 
side of the unit by NABL approved laboratory of M/s. Pollucon Laboratory Pvt. 
Ltd. Surat. 
 
Point-2: As per record unit has disposed the stored haz. Waste/sludge to 
various TSDF sites from where they have obtained membership and record of 
the same is submitted to HO on dated-15/05/2024. 
 
Point-3: Unit has provided facilities for the adequate storage and management 
of generated hazardous and other wastes including impervious flooring, closed 
shed and leachate collection facilities as per the provision of HOWMR-2016 
and system to channelize such leachate to in house treatment facility. 
 
Point-4: As informed, they have immediately lifted the contaminated water from 
the chemical storage tank farm area and sent it to requisite treatment. During 
inspection colorless & neutral rain water is found accumulated in chemical 
storage tank farm area. 
 
Point-5: Unit has provided lime dosing with coal (dry scrubber) and individual 
ESP as APCM with coal fired both boilers – 60 TPH each (boiler-2 & 3). During 
inspection lime dosing with coal is observed and one boiler (60 TPH) with 
provided ESP is found in operation. Unit has provided OCEMS with common 
stack attached to both boilers and during inspection reading is noted PM-8.43 
mg/NM3 , NOx-1.2 ppm, SO2-38.7 ppm. 
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Point-6: As per unit’s investigation release of fumes is due to non-compatibility 
of organic content in the feed received from the member industries and they 
have immediately sprinkled water on the fuming area. During inspection fume 
is not observed within sludge (ETP sludge/MEE salt/Spray dryer salt) storage 
area.    
 
Point-7: Flow meter & PTZ camera is yet not installed at ZLD line hence they 
are instructed to install PTZ camera and connect it with GPCB/CPCB servers. 
 
Point-8: Unit has provided water sprinklers in coal storage area and covered 
the conveyor belt to prevent fugitive dust emission.  
 
Point-9: As per xgn record unit has paid Rs. 2000000/- (Twenty Lac) vide 
payment ID-539636 dated-25/06/2024.  
 
Point wise compliance / status of closure direction dated-01/06/2024 are 
as below: 
Point 1,3&4: During inspection seepage from the boundary wall to outside 
GIDC open storm water drain is not observed at back side as well as front side 
boundary wall area. Previously excavated pits are found filled with fresh soil. 
Unit has done cementing work in boundary wall at back side excavated portion. 
Unit has done RCC work near boundary side near SWD outlet point (inside 
premises). Unit has done water proofing work & bitumen color coating in 
internal SWD. Seepage from the boundary wall to outside GIDC open storm 
water drain is not observed so sample could not be collected. 
 
Point 2: During inspection carpet washing activity is not observed near 
boundary wall area and this area is found clean and dry. No live seepage 
observed back side the premises during inspection. As per record, unit has sent 
total @ 1002.99 MT of excavated contaminated soil to common TSDF from 
front as well as back side boundary wall. Internal SWD drain is found filled with 
rain runoff water within premises due to rain fall, SWD outlet point is found 
closed. Unit has provided fix pump and pipeline system for re-collection of 
contaminated water from SWD to MEE/ SD feed tank or in Raw effluent 
collection tank. During inspection, lifting of rain runoff water from the various 
collection pits to treatment unit is observed going on.  
 
Point 5: Unit has excavated @ 2.5 to 3 ft depth at front side boundary wall 
almost all length except main gate side parking space which is RCC covered 
(@ 25 – 30m) and total 60m length boundary wall area with depth of @ 5 ft 
behind the unit premises. Unit had sent excavated contaminated soil to (@ 
1002.99 MT as per record furnished) TSDF site. Unit has appointed structural 
& Environmental expert from SVNIT Surat for leakage/ seepage issue and 
carried out GW survey though NABL approved laboratory.  
 
Point 6 & 8: Unit has emptied & removed temporary hazardous waste storage 
area. As per record presently 2719 MT of haz. Waste (solid) stock is observed 
stored within provided storage area.  
 
Point 7: Housekeeping in hazardous waste storage area and internal road is 
found improved.  
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Point 9: During inspection no discharge of waste water is observed from the 
unit. Unit has also submitted notarized undertaking dated 28.08.2023 
mentioning unit shall follow all the conditions of CCA. However, unit is 
instructed to take all necessary steps to prevent contaminated runoff going 
outside the premises during monsoon season.  
  
Point wise compliance/status of trial revocation order dated-26/06/2024 
are as below: 
Point-a: During inspection no discharge of waste water is observed from the 
unit. Unit has also submitted notarized undertaking dated 28.08.2023 
mentioning unit shall follow all the conditions of CCA. However, unit is 
instructed to take all necessary steps to prevent contaminated runoff going 
outside the premises during monsoon season.  
 
Point-b: Unit is majorly complying time bound short term and long term action 
plan as mentioned above in short term and long term action plan status point. 
 
Point-c: Unit is instructed to regularly comply with notarized undertaking dated-
18/06/2024 & 24/06/2024.  
 
Point-d: Unit has installed OCEMS for parameter pH and TOC meter at final 
storm water drain discharge pit to ensure compliance norms of discharge and 
connected with GPCB server. Flow meter & PTZ camera is yet not installed at 
ZLD line hence they are instructed to install PTZ camera and connect it with 
GPCB/CPCB servers. 
 
Point-e: Flow meter and PTZ camera is yet not installed at ZLD point hence 
they are instructed to install PTZ camera and connect it with GPCB/CPCB 
servers. 
 
Point-f: Unit has yet not installed OCEMS at final outlet (RO permeate line) of 
ETP.  
 
Point-g: During inspection seepage from the boundary wall of the unit is not 
observed. 
 
Point-h & j: Out of 16 nos. of underground tanks unit has emptied 14 nos. of 
tanks. Unit has given work order to SVNIT dated-09/07/2024 to inspect all the 
underground and above ground tanks for leakages/seepages from the tanks. 
 
Point-i: As per record submitted by the unit from 26/06/2024 to 24/07/2024 unit 
is receiving only @ 15.17% of total capacity. 
 
Written instructions are given to the unit as per inspection note. Photographs 
taken during inspection are attached herewith.  
 
Location: Ankleshwar 
Date: 02.08.2024 
 

 
 

R.P.Rana – D.E.E. L.U.Katariya – S.O. 
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Photographs taken during inspection 

 

 
 

No discharge is observed from SWD 
outlet of the unit during inspection 

Final collection pit of storm water drain 
(SWD) provided near the final outlet of 

SWD is dry 

  
GIDC SWD passing at back side of the unit 
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Main gate area of the unit Area outside the unit near front side 
boundary wall of the unit 

  
Area near SWD outlet of the unit found clean & dry 

  
Areas within unit premises found clean & dry 
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Hazardous waste stored in proper HWSA with leachate collection system 
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